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MEGHALAYA STATE POLLUTION CONTROL BOARD 

LIST OF COURT CASES IN RI-BHOI DISTRICT COURTS OF MEGHALAYA  

 

Sl. No. File No. Case No. Name of Parties Subject 

1.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000115/
2022 

Meghalaya State 
Pollution Control Board 
Represented by The 
Member Secretary 
versus Niron Sangma 

illegally operating 
stone crusher unit 
/ mining quarry 

2.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000116/
2022 

Meghalaya State 
Pollution Control Board 
Represented by The 
Member Secretary 

versus Bhash Das 

illegally operating 
stone crusher unit 
/ mining quarry 

3.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000117/
2022 

Meghalaya State 
Pollution Control Board 
Represented by The 
Member Secretary 
versus Decision Kshiar 

illegally operating 
stone crusher unit 
/ mining quarry 

4.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000118/
2022 

Meghalaya State 
Pollution Control Board 
Represented by The 
Member Secretary 
versus Rajesh Agarwal 

illegally operating 
stone crusher unit 
/ mining quarry 

5.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000119/
2022 

Meghalaya State 
Pollution Control Board 
Represented by The 
Member Secretary 
versus Premchand 
Lyngdoh 

illegally operating 
stone crusher unit 
/ mining quarry 

6.  LEGAL 
– 

339/20
21 

Cr 
Complaint 

t/0000120/
2022 

Meghalaya State 
Pollution Control Board 

Represented by The 
Member Secretary 
versus Tiken Marak 

illegally operating 
stone crusher unit 

/ mining quarry 

7.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000121/
2022 

Meghalaya State 
Pollution Control Board 
Represented by The 
Member Secretary 
versus Siraj Ali 

illegally operating 
stone crusher unit 
/ mining quarry 

8.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000122/
2022 

Meghalaya State 
Pollution Control Board 
Represented by The 
Member Secretary 
versus Aurobindo 

Rapsang 

illegally operating 
stone crusher unit 
/ mining quarry 

9.  LEGAL 
– 
339/20

Cr 
Complaint 
t/0000123/

Meghalaya State 
Pollution Control Board 
Represented by The 

illegally operating 
stone crusher unit 
/ mining quarry 
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21 2022 Member Secretary 
versus Concord LT 

10.  LEGAL 
– 

339/20
21 

Cr 
Complaint 

t/0000124/
2022 

Meghalaya State 
Pollution Control Board 

Represented by The 
Member Secretary 
versus Sadex Moni 

illegally operating 
stone crusher unit 

/ mining quarry 

11.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000125/
2022 

Meghalaya State 
Pollution Control Board 
Represented by The 
Member Secretary 
versus Shyamlal 

illegally operating 
stone crusher unit 
/ mining quarry 

12.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000126/
2022 

Meghalaya State 
Pollution Control Board 
Represented by The 
Member Secretary 
versus Om Babu 

illegally operating 
stone crusher unit 
/ mining quarry 

13.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000127/
2022 

Meghalaya State 
Pollution Control Board 
Represented by The 
Member Secretary 
versus Rupani 

illegally operating 
stone crusher unit 
/ mining quarry 

14.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000128/
2022 

Meghalaya State 
Pollution Control Board 
Represented by The 
Member Secretary 
versus Aibor Kshiar 

illegally operating 
stone crusher unit 
/ mining quarry 

15.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000129/
2022 

Meghalaya State 
Pollution Control Board 
Represented by The 
Member Secretary 
versus O.K. Stone 

illegally operating 
stone crusher unit 
/ mining quarry 

16.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000130/
2022 

Meghalaya State 
Pollution Control Board 
Represented by The 
Member Secretary 

versus Heimonmi 
Tangliang 

illegally operating 
stone crusher unit 
/ mining quarry 

17.  LEGAL – 
339/20
21 

Cr 
Complaint 
t/0000131/
2022 

Meghalaya State 
Pollution Control Board 
Represented by The 
Member Secretary 
versus Shanlang 
Kharbyngar 

illegally operating 
stone crusher unit 
/ mining quarry 

18.  LEGAL – 
339/20
21 

Cr 
Complaint 
t/0000132/
2022 

Meghalaya State 
Pollution Control Board 
Represented by The 
Member Secretary 
versus Malwa Manar 

illegally operating 
stone crusher unit 
/ mining quarry 

19.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000133/
2022 

Meghalaya State 
Pollution Control Board 
Represented by The 
Member Secretary 

illegally operating 
stone crusher unit 
/ mining quarry 
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versus Pappu 
Choudhury 

20.  LEGAL 
– 

339/20
21 

Cr 
Complaint 

t/0000134/
2022 

Meghalaya State 
Pollution Control Board 

Represented by The 
Member Secretary 
versus Opasroy 
Thangkhiew 

illegally operating 
stone crusher unit 

/ mining quarry 

21.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000135/
2022 

Meghalaya State 
Pollution Control Board 
Represented by The 
Member Secretary 
versus Palash 
Choudhury 

illegally operating 
stone crusher unit 
/ mining quarry 

22.  LEGAL 
– 
339/20

21 

Cr 
Complaint 
t/0000136/

2022 

Meghalaya State 
Pollution Control Board 
Represented by The 

Member Secretary 
versus Agarwala Niraj 

illegally operating 
stone crusher unit 
/ mining quarry 

23.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000137/
2022 

Meghalaya State 
Pollution Control Board 
Represented by The 
Member Secretary 
versus Greenland 
Lakhmie 

illegally operating 
stone crusher unit 
/ mining quarry 

24.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000138/
2022 

Meghalaya State 
Pollution Control Board 
Represented by The 
Member Secretary 
versus Pappu Agarwal 
(Dinesh Agarwal) 

illegally operating 
stone crusher unit 
/ mining quarry 

25.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000139/
2022 

Meghalaya State 
Pollution Control Board 
Represented by The 
Member Secretary 
versus Jagir 

illegally operating 
stone crusher unit 
/ mining quarry 

26.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000140/
2022 

Meghalaya State 
Pollution Control Board 
Represented by The 
Member Secretary 
versus Dhindia Bithu 

illegally operating 
stone crusher unit 
/ mining quarry 

27.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000141/
2022 

Meghalaya State 
Pollution Control Board 
Represented by The 
Member Secretary 
versus Binay Kalita 

illegally operating 
stone crusher unit 
/ mining quarry 

28.  LEGAL 
– 
339/20

21 

Cr 
Complaint 
t/0000142/

2022 

Meghalaya State 
Pollution Control Board 
Represented by The 

Member Secretary 
versus Elexius Narleng 

illegally operating 
stone crusher unit 
/ mining quarry 

29.  LEGAL 
– 

Cr 
Complaint 

Meghalaya State 
Pollution Control Board 

illegally operating 
stone crusher unit 
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339/20
21 

t/0000143/
2022 

Represented by The 
Member Secretary 
versus Kedin Marak 

/ mining quarry 

30.  LEGAL 

– 
339/20
21 

Cr 

Complaint 
t/0000144/
2022 

Meghalaya State 

Pollution Control Board 
Represented by The 
Member Secretary 
versus Nagendra Singh 

illegally operating 

stone crusher unit 
/ mining quarry 

31.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000145/
2022 

Meghalaya State 
Pollution Control Board 
Represented by The 
Member Secretary 
versus Rajesh Agarwal 

illegally operating 
stone crusher unit 
/ mining quarry 

32.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000146/
2022 

Meghalaya State 
Pollution Control Board 
Represented by The 
Member Secretary 

versus Prabhat 
Basumatary 

illegally operating 
stone crusher unit 
/ mining quarry 

33.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000147/
2022 

Meghalaya State 
Pollution Control Board 
Represented by The 
Member Secretary 
versus Moon Talukdar 

illegally operating 
stone crusher unit 
/ mining quarry 

34.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000148/
2022 

Meghalaya State 
Pollution Control Board 
Represented by The 
Member Secretary 
versus Adorstar 
Thangkhiew 

illegally operating 
stone crusher unit 
/ mining quarry 

35.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000149/
2022 

Meghalaya State 
Pollution Control Board 
Represented by The 
Member Secretary 
versus Biru Narleng 

illegally operating 
stone crusher unit 
/ mining quarry 

36.  LEGAL 

– 
339/20
21 

Cr 

Complaint 
t/0000150/
2022 

Meghalaya State 

Pollution Control Board 
Represented by The 
Member Secretary 
versus Osirial Doloi 

illegally operating 

stone crusher unit 
/ mining quarry 

37.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000151/
2022 

Meghalaya State 
Pollution Control Board 
Represented by The 
Member Secretary 
versus Uday Goswami 

illegally operating 
stone crusher unit 
/ mining quarry 

38.  LEGAL 

– 
339/20
21 

Cr 

Complaint 
t/0000152/
2022 

Meghalaya State 

Pollution Control Board 
Represented by The 
Member Secretary 
versus Halodar Dolloi 

illegally operating 

stone crusher unit 
/ mining quarry 

39.  LEGAL Cr Meghalaya State illegally operating 

10



5 
 

– 
339/20
21 

Complaint 
t/0000153/
2022 

Pollution Control Board 
Represented by The 
Member Secretary 
versus Bhagwati 

stone crusher unit 
/ mining quarry 

40.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000154/
2022 

Meghalaya State 
Pollution Control Board 
Represented by The 
Member Secretary 
versus Martina Tariang 

illegally operating 
stone crusher unit 
/ mining quarry 

41.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000155/
2022 

Meghalaya State 
Pollution Control Board 
Represented by The 
Member Secretary 
versus Kmik Nongneng 

illegally operating 
stone crusher unit 
/ mining quarry 

42.  LEGAL 
– 
339/20

21 

Cr 
Complaint 
t/0000156/

2022 

Meghalaya State 
Pollution Control Board 
Represented by The 

Member Secretary 
versus Giri Mohanta 

illegally operating 
stone crusher unit 
/ mining quarry 

43.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000157/
2022 

Meghalaya State 
Pollution Control Board 
Represented by The 
Member Secretary 
versus Anchu Agarwal 

illegally operating 
stone crusher unit 
/ mining quarry 

44.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000158/
2022 

Meghalaya State 
Pollution Control Board 
Represented by The 
Member Secretary 
versus Bipul Rabha 

illegally operating 
stone crusher unit 
/ mining quarry 

45.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000159/
2022 

Meghalaya State 
Pollution Control Board 
Represented by The 
Member Secretary 
versus Osas 
Thangkhiew 

illegally operating 
stone crusher unit 
/ mining quarry 

46.  LEGAL 

– 
339/20
21 

Cr 

Complaint 
t/0000160/
2022 

Meghalaya State 

Pollution Control Board 
Represented by The 
Member Secretary 
versus Depen Ronghang 

illegally operating 

stone crusher unit 
/ mining quarry 

47.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000161/
2022 

Meghalaya State 
Pollution Control Board 
Represented by The 
Member Secretary 
versus Jyoti Agarwal 

illegally operating 
stone crusher unit 
/ mining quarry 

48.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000162/
2022 

Meghalaya State 
Pollution Control Board 
Represented by The 
Member Secretary 
versus Talukdar 

illegally operating 
stone crusher unit 
/ mining quarry 

49.  LEGAL Cr Meghalaya State illegally operating 
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– 
339/20
21 

Complaint 
t/0000163/
2022 

Pollution Control Board 
Represented by The 
Member Secretary 
versus Iohshaistep 

Lapang 

stone crusher unit 
/ mining quarry 

50.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000164/
2022 

Meghalaya State 
Pollution Control Board 
Represented by The 
Member Secretary 
versus Premshan 
Lyngdoh 

illegally operating 
stone crusher unit 
/ mining quarry 

51.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000165/
2022 

Meghalaya State 
Pollution Control Board 
Represented by The 
Member Secretary 
versus Kamal Das 

illegally operating 
stone crusher unit 
/ mining quarry 

52.  LEGAL 

– 
339/20
21 

Cr 

Complaint 
t/0000166/
2022 

Meghalaya State 

Pollution Control Board 
Represented by The 
Member Secretary 
versus Himonto Dotto 

illegally operating 

stone crusher unit 
/ mining quarry 

53.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000167/
2022 

Meghalaya State 
Pollution Control Board 
Represented by The 
Member Secretary 
versus K. Lapang 

illegally operating 
stone crusher unit 
/ mining quarry 

54.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000168/
2022 

Meghalaya State 
Pollution Control Board 
Represented by The 
Member Secretary 
versus Hansraj Agarwal 

illegally operating 
stone crusher unit 
/ mining quarry 

55.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000169/
2022 

Meghalaya State 
Pollution Control Board 
Represented by The 
Member Secretary 
versus Wilthon Sangma 

illegally operating 
stone crusher unit 
/ mining quarry 

56.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000170/
2022 

Meghalaya State 
Pollution Control Board 
Represented by The 
Member Secretary 
versus Nidola Sangma 

illegally operating 
stone crusher unit 
/ mining quarry 

57.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000171/
2022 

Meghalaya State 
Pollution Control Board 
Represented by The 
Member Secretary 
versus Myntoilang 
Kshiar 

illegally operating 
stone crusher unit 
/ mining quarry 

58.  LEGAL 
– 

339/20
21 

Cr 
Complaint 

t/0000172/
2022 

Meghalaya State 
Pollution Control Board 

Represented by The 
Member Secretary 
versus Greenland 
Lakhmie 

illegally operating 
stone crusher unit 

/ mining quarry 
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59.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000173/
2022 

Meghalaya State 
Pollution Control Board 
Represented by The 
Member Secretary 

versus Sadak Ali 

illegally operating 
stone crusher unit 
/ mining quarry 

60.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000174/
2022 

Meghalaya State 
Pollution Control Board 
Represented by The 
Member Secretary 
versus Dil Wahlang 

illegally operating 
stone crusher unit 
/ mining quarry 

61.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000175/
2022 

Meghalaya State 
Pollution Control Board 
Represented by The 
Member Secretary 
versus Chitrangkam 
Rangoho 

illegally operating 
stone crusher unit 
/ mining quarry 

62.  LEGAL 

– 
339/20
21 

Cr 

Complaint 
t/0000176/
2022 

Meghalaya State 

Pollution Control Board 
Represented by The 
Member Secretary 
versus Binay Kalita 

illegally operating 

stone crusher unit 
/ mining quarry 

63.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000177/
2022 

Meghalaya State 
Pollution Control Board 
Represented by The 
Member Secretary 
versus Dev Goswami 

illegally operating 
stone crusher unit 
/ mining quarry 

64.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000178/
2022 

Meghalaya State 
Pollution Control Board 
Represented by The 
Member Secretary 
versus Ramesh Boro 

illegally operating 
stone crusher unit 
/ mining quarry 

65.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000179/
2022 

Meghalaya State 
Pollution Control Board, 
Represented by The 
Member Secretary 
versus Santosh Agarwal 

illegally operating 
stone crusher unit 
/ mining quarry 

66.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000180/
2022 

Meghalaya State 
Pollution Control Board, 
Represented by The 
Member Secretary 
versus Osirial Doloi 

illegally operating 
stone crusher unit 
/ mining quarry 

67.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000181/
2022 

Meghalaya State 
Pollution Control Board, 
Represented by The 
Member Secretary 
versus Aibor Kshiar 

illegally operating 
stone crusher unit 
/ mining quarry 
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68.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000182/
2022 

Meghalaya State 
Pollution Control Board, 
Represented by The 
Member Secretary 

versus Dayanidhi 
Ventures Pvt. Ltd 

illegally operating 
stone crusher unit 
/ mining quarry 

69.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000183/
2022 

Meghalaya State 
Pollution Control Board, 
Represented by The 
Member Secretary 
versus Sukur Ali & 
Lakhie Doloi 

illegally operating 
stone crusher unit 
/ mining quarry 

70.  LEGAL 
– 
339/20

21 

Cr 
Complaint 
t/0000184/

2022 

Meghalaya State 
Pollution Control Board, 
Represented by The 

Member Secretary 
versus Prajapati 
Agarwal 

illegally operating 
stone crusher unit 
/ mining quarry 

71.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000185/
2022 

Meghalaya State 
Pollution Control Board, 
Represented by The 
Member Secretary 
versus  Kumar Doloi &  
Riding Shadap 

illegally operating 
stone crusher unit 
/ mining quarry 

72.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000186/
2022 

Meghalaya State 
Pollution Control Board, 
Represented by The 
Member Secretary 
versus  Deep Kalita (SK 
Associate) 

illegally operating 
stone crusher unit 
/ mining quarry 

73.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000187/
2022 

Meghalaya State 
Pollution Control Board, 
Represented by The 
Member Secretary 
versus Balantina Doloi 

illegally operating 
stone crusher unit 
/ mining quarry 

74.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000188/
2022 

Meghalaya State 
Pollution Control Board, 
Represented by The 
Member Secretary 
versus Merdithianstar 
Rani 

illegally operating 
stone crusher unit 
/ mining quarry 

75.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000189/
2022 

Meghalaya State 
Pollution Control Board, 
Represented by The 
Member Secretary 
versus  Greenland 
Lakhmie 

illegally operating 
stone crusher unit 
/ mining quarry 

76.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000190/
2022 

Meghalaya State 
Pollution Control Board, 
Represented by The 
Member Secretary 
versus Kmik Nongneng 

illegally operating 
stone crusher unit 
/ mining quarry 
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77.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000191/
2022 

Meghalaya State 
Pollution Control Board, 
Represented by The 
Member Secretary 

versus Dinesh Sharma 

illegally operating 
stone crusher unit 
/ mining quarry 

78.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000192/
2022 

Meghalaya State 
Pollution Control Board, 
Represented by The 
Member Secretary 
versus  Anil Goswami 

illegally operating 
stone crusher unit 
/ mining quarry 

79.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000193/
2022 

Meghalaya State 
Pollution Control Board, 
Represented by The 
Member Secretary 
versus Andreas Narleng 
&  Hansing 

illegally operating 
stone crusher unit 
/ mining quarry 

80.  LEGAL 

– 
339/20
21 

Cr 

Complaint 
t/0000194/
2022 

Meghalaya State 

Pollution Control Board, 
Represented by The 
Member Secretary 
versus Shelina Nongbri 

illegally operating 

stone crusher unit 
/ mining quarry 

81.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000195/
2022 

Meghalaya State 
Pollution Control Board, 
Represented by The 
Member Secretary 
versus  Sudren Sangma 

illegally operating 
stone crusher unit 
/ mining quarry 

82.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000196/
2022 

Meghalaya State 
Pollution Control Board, 
Represented by The 
Member Secretary 
versus Hansraj & Juju 
Narleng 

illegally operating 
stone crusher unit 
/ mining quarry 

83.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000197/
2022 

Meghalaya State 
Pollution Control Board, 
Represented by The 
Member Secretary 

versus Sanjay Agarwal 

illegally operating 
stone crusher unit 
/ mining quarry 

84.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000198/
2022 

Meghalaya State 
Pollution Control Board, 
Represented by The 
Member Secretary 
versus Dalinrose 
Nongshli 
 

illegally operating 
stone crusher unit 
/ mining quarry 

85.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000199/
2022 

Meghalaya State 
Pollution Control Board, 
Represented by The 
Member Secretary 
versus Dhanbir Lama 

illegally operating 
stone crusher unit 
/ mining quarry 

86.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000200/
2022 

Meghalaya State 
Pollution Control Board, 
Represented by The 
Member Secretary 

illegally operating 
stone crusher unit 
/ mining quarry 
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versus Nokul Daimary 
& Sranly Wahlang 

87.  LEGAL 
– 

339/20
21 

Cr 
Complaint 

t/0000201/
2022 

Meghalaya State 
Pollution Control Board, 

Represented by The 
Member Secretary 
versus Three Sister 
Doloi 

illegally operating 
stone crusher unit 

/ mining quarry 

88.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000202/
2022 

Meghalaya State 
Pollution Control Board, 
Represented by The 
Member Secretary 
versus Babu Ali 

illegally operating 
stone crusher unit 
/ mining quarry 

89.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000203/
2022 

Meghalaya State 
Pollution Control Board, 
Represented by The 
Member Secretary 

versus Columbus 
Wahlang 

illegally operating 
stone crusher unit 
/ mining quarry 

90.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000204/
2022 

Meghalaya State 
Pollution Control Board, 
Represented by The 
Member Secretary 
versus  Banudarh 

illegally operating 
stone crusher unit 
/ mining quarry 

91.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000205/
2022 

Meghalaya State 
Pollution Control Board, 
Represented by The 
Member Secretary 
versus  Pankali Devi 

illegally operating 
stone crusher unit 
/ mining quarry 

92.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000206/
2022 

Meghalaya State 
Pollution Control Board, 
Represented by The 
Member Secretary 
versus Sukur Ali & 
Gogoi Lakhie Doloi 
Gogoi 

illegally operating 
stone crusher unit 
/ mining quarry 

93.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000207/
2022 

Meghalaya State 
Pollution Control Board, 
Represented by The 
Member Secretary 
versus Kespar Nongsiej 

illegally operating 
stone crusher unit 
/ mining quarry 

94.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000208/
2022 

Meghalaya State 
Pollution Control Board, 
Represented by The 
Member Secretary 
versus Phala Sharma 

illegally operating 
stone crusher unit 
/ mining quarry 

95.  LEGAL 
– 
339/20

21 

Cr 
Complaint 
t/0000209/

2022 

Meghalaya State 
Pollution Control Board, 
Represented by The 

Member Secretary 
versus Ankit Mittal 

illegally operating 
stone crusher unit 
/ mining quarry 

96.  LEGAL 
– 

Cr 
Complaint 

Meghalaya State 
Pollution Control Board, 

illegally operating 
stone crusher unit 
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339/20
21 

t/0000210/
2022 

Represented by The 
Member Secretary 
versus Iainehskhem 
Lakhmie & Dipak 

Baruah 

/ mining quarry 

97.  LEGAL 
– 
339/20
21 

Cr 
Complaint 
t/0000211/
2022 

Meghalaya State 
Pollution Control Board, 
Represented by The 
Member Secretary 
versus Stephan 
Basumatary 

illegally operating 
stone crusher unit 
/ mining quarry 
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